‘425 Matters Under

I urge upon the Government to imme-
diately start admissions for the current year
and to restore democratic rights of all con-
cerned in University,

(xvi) Installation of a T.V. transmitting
station at ujjain and high powered trans-
mitting Stations at divisional
headquarters of M P.
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(xvii) Irregularities in Doordarshan

Kendra, Bombay

SHRI RATANSINH RAJDA (Bombay
South) : Television is an acknowledged mass
media disseminating knowledge, information
and providing entertainment to the people.
Its efficacy lies in communicating in audio-
visual form the subject matter to the masses
in different parts of the country.

This House has often discussed the
functioning of Doordarshan Kendras, types
of programmes provided by them, and the
scope of improvement in the quality of pro-
grammes,

Citizens of Bombay have been perturbed
at the way thc Doordarshan Kendra in that
commercial capital functions. Apart from the
poor quality of the programmes which leave
much to be desired, irregularities, malprac-
tices prevail on a large-scale in Bombay
Doordarshan Kendra. Government is thus
defrauded of large amounts. There are
instances of fictitious and bogus payments.

With a view to perpetuate this nefarious
game, artists and writers of repute are kept
at bay as they would not succumb to the
irregular practices followed. Every check
should be exercised to ensure that payment
is nol made to fictitious persons.

Such malpractices bring into disrepaste
the entire functioning of Doordarshan
Kendras. I, therefore, demand that a through
inquiry should be conducted into the affairs
of various sections of Bombay T.V. especial-
ly Gujarati section which is bound to bring
out many skeletons from the cupboards of
those indulging in highly objectionable, un-
lawful, malpractices in conducting Doordar-
shan programmes.



